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STATEMENT 

S. No. Institution Targets Achievement 

3 Snb-Centre, . . . . . 

4 H & M C  , . ,  . . . 
S V H G . .  . . 

Trained . . 

Working . . 

AUotmemt d Sops h Anand Vihar 

3276. SHRI RAMASHRAY PRA- 
SAD SINGH: Will the Minister of 
URBAN DEVELOPMENT be pleas- 
ed' state : 

(a) whether the Kendriya Bhandar 
(Central bovernment Employees' Con- 
sumer Coop. Society Ltd.) has re- 

. quested for the allotment of shops in 
the DDA Market, Anand 'Vihar 
(Trans-Yamuna) on nominal rent as 
recommended by h e  Government; 

@) if se, the details thereof; and 

(c;), the actian taken by the Govem- 
sent k this regard ? - . 

THE MINISTER OF STATE IN 
THE M W T R Y  OF URBAN DE- 
WLOPMENT ( S F  M." PiRtMA- 
ClUI#@ : (a) No, Sir. 

(b) and (c) Question does not arise. 

Kendriya VMyalayas Employew ~ d e r  
Jurisdiction of CAT 

3277. SHRI P H W L  CHAND 
VERMA : Will the Minister of HU- 
MAN RESOURCE DEVELOPMENT 
be pleased to state : 

(b) whether All India Kendriya 
Vidyalaya Teachers Association has 
been pressing for bringing employees 
of Kendriya Vidyalayan Sangathan 
under the jurisdiction of Central Ad- 
ministrative Tribunal (CAT); and 

(b) if so, the reaction of the 00- 
vernment thereto 7 


